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THE MINISTER OF STATE OF THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI KHURSHEED ALAM 
KHAN): (a) and (b) As far as the Minis-
try of Tourism and Civil Aviation is 
concerned, there is no such proposal under 
examination. A proposal to establish an 
airIink with ICY Continent (Antarctica) 
is under consideration of the ' Department 
of Ocean Development. 

Trade and Economic Relations between 
India ane, Bulgaria 

10538. SHRI KRISHNA KUMAR 
GOYAL: 
SHRI MADHAVRAO SCINDJA: 
SARI VISHNU PRASAD: 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that the dele-
gation from Bulgaria had visited India 
recently to boost trade and economic 
relations between the two countri es ; 

(b) if so, the suggestions made for 
increased export to Bulgaria ; and 

(c) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRIMATI 
RAM DULARI SINHA) : (a) Yes, Sir. 

(b) and (c) This was a business delega-
tion which made wide ranging contacts with 
concerned Indian business partners both 
in private and public sectors. The details 
of these commercial negotiations have not 
been reported to Government. 

New Scheme to Promote export of 
(Gold Jewellery 

10S39. SHRI KRISHNA KUMAR 
GOYAL: Will the Minister of COM-
MERCE be pleased to state : 

(a) whether it is proposed to introduce 
a new scheme to promote exports of gold 
jewellery ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MI 1 TRY OF COMMERCE' (SHRIMATI 
R DU ARI SI HA): (a) and (b) 

rl po iQt for '. . 

jewellery under the "Scheme for export of 
gold jewellery against gold upp]jed by the 
foreign buyer", which is being operated by 
the Handicraft s and Handlooms Export 
Corporation of India Ltd., has already been 
announced. 
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Smuggling by Foreign Nationals 

10541. SHRI BRAJA MOHAN 
MOHANTY: 
SHRI B.D. SINGH: 
SHRI RAJ SH KUMAR SINGH: 

Will the MInister of FINANCE be 
pleased to state : 

(a) how many cases of attempt d 
smuggling by foreign nationals of foreign 
articles into India in violation of customs 
rules have been reported during the la t 
twO years and how many of them c rry 
diplomatic statu of their country and are of 
VIP status; 

(b) details of each such ca e with 
names of the country nat ional belongs to 
and value of and nature of articJe involv d 
and action taken by Government ; 

(c) whether Government have taken up 
the matter with the r p ective countrie in 
cas where national a 0 j ted with (or ign 
establishments in India and national who 
carry VIP status were involved ; and 




